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SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MR SURAJI T DEY
G vil Appeal No(s) . 8476/ 2012
STATE OF UP & ORS. Appel | ant ('s)
VERSUS

CHUNNI LAL Respondent (s

W TH
C. A. No. 9216/2012
(Wth InterimRelief and Ofice Report)

Date : 12/08/2015 This appeal was called on for hearing today.

For Appellant(s)
M Abhi nav Mal ik, Adv.
M. Ravi Prakash Mehrotra, Adv.

For Respondent (s)
M. Arun Kumar Beriwal, Adv.
M. Vipin Kumar Jai, Adv.
M R P.S. Yadav, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER

C. A No. 9216/2012
Service is conplete.
Counter affidavit is already on record.
However, parties have not filed statenent of case.
Matter stands conplete. Registry to process the nmatter
for being listed before the Hon' ble Court as per rules
al ongwi th connected matter.
C. A NO 8476/ 2012
Awai t service of notice of alternative arrangenent.
| ssue rem nder.
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